21 Oral Answers AGRAHAYANA 28, 1899 (SAKA) Oral Answers 22

=t guTe WEWT : WAy ARG,

W Ig F 989 & FreEe Mg faw

' eax B W @g 9w w1 Sfwew faar

ATt g aav za< wfagn F fay afewer-

fawt #1 agi & zgaga o 934 &,

vdY fegfa 7 797 afoawr faw agi
&Y s@aTqT F}T TEY F JTAT § 7]

=t geaite fag awnan : aga 7
F9 1975 7 foue q9°n= 7 foae
FT fzqr 91 | 3 F AT 9F Hog 93A
A 9T AT AT TEE FTATIE FT FA
a7 f57 @1 & 27 frar w7 e £ A1
JAFT HT FATAT Z 39 £1 FAV6AT FA1ST
frar @t vzr 2

st |eHt AT T@E . qAT HIT
F aFrmar fw w7 2z mfas a@EmE
H AT A7 2 | " TAAT ATRaE]
g fr g 74 7 o= g1 am ?

ot T fog awnan @ 29 3ad
qg FF ZA ATE 7 097 g1 @I Z
I F oAtz gz wiiara fafarEl #)
SHATTAT FHIGA T FA0AT | JH IFHIF
2y g5 =7 A% 29 7 @=a F
g9 F199T9 21 AAT |

Engiceering Graduates working as
Junior Engineers in CPWD

*471. SHRI RAJKESHAR SINGH:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether Engineering Graduates
arc employed as Junior Engineers in
CP.W.D. in a pay scale which is
meant for Diploma holders, if so, why;

(b) whether Government have not
operated a separate promotional chan-
nel meant for Engineering Graduates
since 1972 and have neither created

’

a separate cadre for these Engineer-
ing graduates;

(c) whether the Supreme Court of
India in a case of M/s. T. N. Khosa
and others v/s. State of Jammu and
Kashmir has categorically held that
classification for the purpose of promo-
tion can be made in one cadre on the
basis of educational qualifications. even
though the nature of duties is the
same; and

(d) if so, what prevents Govern-
ment in making such classification for
graduate Junior Engineers and pro-
vide a quota for promotion to these-
Graduale Junior Engineers under
rule 3(b) of CES, and CEES rules,
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SHRI JAGANNATH RAO: Accord-
ing to the slatement, diploma-holders
while they are getling an opportunity
to be promoted as Asst. Engineers, are
stugnating and they have not been
promoted actually as Executive En-
gineers. The court said, that there
be no reservation tor a particular
class of officers. Muyv I know as to
what the policy of the government is
in this regard, to promote diploma-
holders irom Assi. Engineers tu Exe-
cutive Engineers?

SHRI SIKANDAR BAKHT: The
court hag only said that the deparl-
ment concerned can choose whether
they would like to promote or give
any extra preference to graduales or
not. They have not said that they

should do it.

SHRI JAGANNATH RAO: You are
picking and choosing.
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Diploma in Engineering or equiva-
lent thereof or any other higher quali-
fication.
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MR. SPEAKER: We go to the next
gJaestion —Qn. 472.

Damage caused to F.C.I. godowns in
Andhra Pradesh

*472. SHRI ANANT DAVE: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) the extent of damage caused to
the godowns of the Food Corporation
of India located in the areas in
Andhra Pradesh hit by recent cyclone;

(b) the loss of foodgrair. suffered
on this account; and

(c) whether there is a proposal to.
construct godowns by the F.C.I. away
from the cyclone prone areas and if
so, the particulars thereof?

THE MINISTER OF STATE IN:
THE MINISTRY OF AGRICULTURE.
AND IRRIGATION (SHRI BHANU.
PRATAP SINGH): (a) FCI has re--
ported that some roofing sheets were
blown off and some light fittings da-
maged at some godowns situated in.
the areas in Andhra Pradesh hit by
recent cyclone. The cost of repairs.
is estimated to be Rs. 40,000.

(b) A quantity of 35,000 metric ton-
nes of foodgrains is reported to have
been affected. The salvaging of af-
fected stocks is in progress and the
actual quantity damaged will be
known after the salvaging of the affect-.
ed stocks is completed.

(e) No, Sir. In selecting locations
for foodstorage godowns a number of
considerations such as potential of
procurement, needs of public distri-
bution system, availability of land,
suitahility from railwavs point of.
view are taken intg account.
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“A quantity of 35.000 melric ton-
nes of foodgrains is reported to-
have been affected.”
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